
ORISSA HIGH COURT

MISC CASES FILED on :03/01/2020

SL. IA NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL
NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR./APPEL

1 57/2020 PURNA CHANDRA BADRA-MP BHARAT CHANDRA PATRA

WP(C)/28347/2019
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